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Shrl T. B. Vittal Rao: As regards
the 1,300 onc-room tenements to be

constructed, may I know whether ade-
quate steps are being taken by Gov-

ernment to see¢ that they do not
develop into slums?
Sbhri L. N. Mishra: We construct

the houses according to the plan of
housing we have. As far as possible,
we will see that they do not become
slums.

Shrl T. B. Vittal Rao: While¢ under-
taking the construction of thes¢ one-
room tenements in future, will they
be so constructed that they could be
expanded into the Dhanbad type of
quarters with two rooms?

Shri L. N. Mishra: So far as cheap
housing is concerned, it is not possible
to develop them into bigger houses,
becauce their life will be for 10—15
years. The old scheme will continue,
but this is a stop-gap arrangement
for 1015 years.

Shri S. M. Banerjee: May I know
whether any assessment has been
made as to the total numer of work-
ers working in coal mines, the per-
centage of workers provided with
quarters and that of those who have
still to be provided quarters?

Shri L. N. Mishra: As I said, a very
poor perceuntagc of coal miners have
got accommodation today. It is to
meet this problem that we are having
this ambitious scheme of housing

Itatian Trade Delagation

+
r Shr]l Bihdtmtl Minhra:
| Sbrl Raghmnath Siagh:
1528 / Shri D. C. Sharma:
Shri P. €. Boromh:
Bbri Aarobiode Qhaml:

Will the Minister of CopumTes sal
Industry be plensed to state:
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(a) whether it is a fact that an
Italian trade delegation came to India
on fact finding tour; and

{(b) if so, the main work of the

delegation?

The Deputy Minister of Commerce
and Industry (Shri Satiah Chandra):
{a) and (b). An Economic Mission
from Italy consisting of Officials and
non-officials visited India in February
this year with a view to acquainting
themselves with developments in thia
country, curre:t and planned, in the
commercial, economic and industrial
fields.
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Shrt D. C. Sharma: The dclegation

coansisied of two types of persons—
officials and ann-officials. May | know
if negotiations with them wcre carried
Oon seperately with the officials and
the non-oficials, or there were omni-

baiis negotiations with both types of
persans constituting the deiegntion?
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Shri Batiah Chandrs: The delegrtion
* 4id not come to negotiate anything. It
“wes sponsored by the Itslian Govern-
ment and consisted of $ officiaig and
“20 non-officials. It was a large team.
It came here and had discussions with
the chambers of commerce and gov-
ertonental authorities, It has gone
back and will submit a report to its
.own Government.

8bri Kallka Singb: In view of the
fact that Italy i= a member of the
European Free Trade Area, has that
affected the trade between India and
Italy? If so. what steps have been
taken by Government to see that the
European Free Trade Area does not
+ obstruct our trade?

Shrl Satisb Chaadra: That question
does not arise because after Italy
became a meniber of the European
Common Market, not of the European
Frev+ Trade Arca which is a different
body, exports from India have stightly
improved and imports have been more
or less stationary.
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Shri Inder J. Malhotra: May | know
which of the industrial centres were
visited by this delegation in our coun-
try?

Shri Satish Chandra: Apart from
Dclhi, thcy went to Bombay, Cal-
cutta, Madras and Bangalore.

Shri Achar: What were the prob-
lem;; arising out of the European
Common Murket that were discussed
with this delegation?

Shrt Satish Chandra: There s
always some mention of this when
discussions !ake place. This dele-
gation came to study the conditions in
India, whether they could collaborate
with us and what were the possibili-
ties of dewveloping trade between the
two countriecs. It was more of a
goodwiil and a study Qdelegation.
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Mr. Spesker: Next Question.
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Mr. Speaker: The hon. Minister
meed not answer it. The hon. Member
£oa on asking questions when I have

<alled another question I have givem
him enough opportunities.

Heavy Machinery Manufacturing

*1528. Shri Cbintamon) Panigrahi:
Will the Minister of Courmerce aid
Industry be pleased to state:

(a) whether a Heavy Machinery
Manufacturing Industry has been
Tlicensed to be set up in Rourkela;

(b) whether this licence has been
issued to a firm called Orisza Mach:i-
neries Ltd.; and

(c) the nature of heavy machinery
proposed to be manufactured in this
factory in Rourkela?

The Minister of Industry (Shri
Manubhai Shah): <(a) to (¢). A
statement is laid on the Table of the
House.

STATEMENT

A licence under the Industries
{Development and Regulation)  Act,
1951, has been granted to M/s. Lar-
sen and Toubro Ltid. Bombay toc set
up an undertaking at Rourkela
Orissa Siate in the name and style
of M/s. Utkal Machinery Private
Ltd, for thc manufacture of the
undernientioned items of machinery,
in collaboration with three West
German firms with a capacity of
6,000 tons initially increasing to
12,000 tons ultimately per annum.

1. Sintering and Ore Preparation
equipment.

2 Ccushing and Screening plant

3. Equipment for Coke oven and
by-producte recovery plant.

4. Equipment for blast Curnsce and
steel plant.

5. Equipment for Chemical plant
including cement making @achinary.

6. Equiftnent for Fertliser plart
and symthesly #as.
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7. Plant for distillation o2 oil end
oil products, tar and bensole; Equip
mant for Refinery and Petco-Cha
micals

8. Heat Exchangers and Copdengera
9. Gas Works eQuipment.
10. Hydraulic eQuipment.

11. Machinery and eqQuipment for
production of pulp peper and card-
board.

13. Ropeways and Cablecranes.
18. Industrial Furances.

Shri Chintamon) Panigrzh): What
is going to be the total cost of this
project? And, may 1 know when this
factory is going lo start production?

Shri Manubhai Shah: Within an-
other 3 to 4 months--the first part of
the structirals.

Shrt Chintamon) Penigrald; What
is going to be the total cost of the
project?

Shrl Maaubbhai Shah: Rupec® one
crore and a quarter.

Shri Chintamoni Panigrahi; May 1
know th¢ percentage of shares owned
by the 3 West German firms along
with the Indian irm? I mean the total
percentage of shares owned by these
West German firms?

Shri Manubhai Shah: Twenty-five
per cent. each. But the third firm
is likely to drop out and it will go
to the Indian parties.

Army Camps in Pakistan Ballf with
US. Alg

<+
” Sbhri Ram Krishan Gopta:
Gian) G. 8. Mamfir;

8hri D. C. Sbarma:

Shrl P, C. Borum):
*1530. { 8hei P. G. Deh:

Bhr{ Sampmth:

Shr{ Vajpayee:

8hri Assar:

Shri U. L. Patil:

Will the Prime Minkter be pleased
W otate:

(a) whether It {5 a fact that maay
army camge in Pakistan bullt  with






